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(a) whether ·the National Dairy . constructingbuildingsfortheAshramSchool 

Development Board does not disclose its oil for scheduled caste students; 
business which forms more than haH of Its 
annual sales in the statements of annual 
accounts; and 

(b) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUllAPPAll Y RAMACHANDRAN): (a) 
and (b). In April, 1989 Government 
designated NDDB as the Mai1(et Intervention 
Agency in the oilseedsfedible oil for a period 
of five years. As stipulated in the mandate of 
MIO order. separate 3ccounts are being 
maintained and submitted 10 Government. 
The accounts of M/O, therefore, do not form 
part of the annual accounts of the NDD8. 

Nat\ona\ U'lestoc\<. Oe'Ie\o~men\ 
Council 

2870. SHRIMATI CHANDRA PRABHA 
URS: Will the Ministerof AGRICULTURE be 
pleased to state: 

(a) whetherthera Is any propos£l to set 
up a National Uvestock Oevelopmctll Councll 
in the country; ao<:I, 

(b) if so, place wher& the proposed 
Council is likely to be set up" 

THE MINISTER OF STATE IN THE 
MINISTRY OF A<lf.ICUL TURE (SHRI 
K.C.lENKA): (a) """ere is no such proposal 
in the Departmenlof Animal Husbandry and 
Dairy of Minis!r1 of Agriculture. 

(b) Does not arise. 

( Tran$fation] 

Ashram Schools 

2871. SHRt RAJENDERA KUMAR 
SHARMA:WilltheMinisterof WELFARE be 
pleased to state: 

(a) whether the Union Government 
provide 50 percen~ financial assistance for 

(b) whether the Govemment of Uttar 
Pradesh demanded aSSistance under the 
said scheme for the year 1992-93; 

(c) if so, the details thereof; and 

(d) the time by which it Is IikebJ \0 be 
providod? 

THE '.!INlSTER OF WELFARE (SHRt 
SITAR~M KESR\): (a) to (d). U,P. 
Government h3S requested for setting up of 
14 residonti.:!1 schools in 14 districts where 
Ilteracy amongst Scheduled Caste girls is 
less than 2%. The cost of each school would 
be Rs, 18lakhs. The State Government has 
been in1crmed th:tt these schools should be 
\a\c.el'l u? undcfthe S~cia\ Central Assistance 
lor w.hich U.P. has beeR released Rs.47.S7 
crores. 

We hope U.P. Government will take 
early steps to establish the schools by the 
Elnd of the financial year. 

(English] 

2872. 

El,;;.;.ioland Issue 

SHRI SATYENOnA NATH 
B R 0 HMO 
CHAUDHURY: 

SHRI PHOOL CHAN2 
VERMA: 

SHRt GEORGE 
FERNANDES: 

SHI1I t.1ANORANJAN 
BHAKTA: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether he has recently been urged 
by the Bodo students and three other 
Organisations to intervene In the Bodoland 
issue; 

(b) if so, whether any memorandum has 
been presented to him in this regard; and 
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(c) If so, the decision taken thereon? (a) whether Govemment propose to 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARlIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI M.M. 
JACOB): (a) 10 (c). The All Bodo Sudents' 
Union (ABSU) and the Bodo Peoples' Action 
Comtftittee CBPAC) have recentlYiubrnitted 
a memorandum raquestingforan early action 
on their demands. Efforts are continuing to 
find amicable and acceptable. solutions to 
the problems of Bodes in Assam through 
negotiations with the concerned parties. 

Export by PepSI Foods Pvt. Limited 

2873. SHRI AMAl DATTA: 
SHRI AJOY 

MUKHOPADHYAY: 
SHRI ANIL BASU: 
SHRI HARADHAN ROY: 
SHRI SYED MAS UDAL 

HOSSAIN: 

Will the Minister of FOOD 
PROCESSING INDUSTRIES be pleased to 
state: 

(a) the detailS of ttia· exports 
commitments of Pepsi Food Private limited 
during the last two years; and 

(b) the details of actual exports made 
during the above period? 

THE MINISTER OF STATE OF THE 
MINISTR'I' OF FOOD PROCESSING 
INDUSTRIES (SHRI GIRIDHAFl 
GOMANGO): (a) and (b). The Information I. 
being conected and wID be laid on the Table 
of the House. 

Development of Krantl Park 

2874. SHRI ANANTRAO DESHMUKH: 
WiUthe MInister of URBAN DEVELOPMENT 
be pleased 10 state: 

develop August KrantiPark as a recreational 
and tourist attraction of the Capital and 

(b) if so. the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF VRBAN DEVELOPMENT 
(SHRI M. ARUNACHAlAM): (a) and (b). 
Govemmentof India have decided to d8velop 
the area around India Gate as August Kranti 
Udyan. However, no firm proposals have yet 
been finaUsed for the development of this 
area which will include the state of Mahatma 
Gandhi. 

Guidelines for Conducting 
Lotteries 

2875. SHRI DIGVUAYA SINGH: Will 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) whelherthe Union Government have 
issued any guidelines to State Govemments 
for conducting lotteries; . 

. (b) if so, the details thereof; and 

(c) when were they last Issued? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE 
MINISTRYOF HOME AFFAIRS (SHRIM.M. 
JACOB): (a) and (b). Yes, Sir. The Union 
Government have issued guidelines to State 
Governments regarding Conduct of lotteries 

. from time to time. The guideDnes, Inter-ana 
relate 10 Ceiling on pric:ing of tic:kets and OJ 
plfie money; ceiling on the numberof draws: 
payment of prize money la excess of Rs. 10, 
0001-by the Govemment directly:prfntlng of 
IIdtets by the Government; conduct of draws 
under the direct supervision and control of 
the Government; maintenance of reliable 
records cJf persons engaged In Ihe lottery 
bUSiness and, above all, fixation of a time-




